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BEFORE THE HON'BLE NATIONAL GREEN
TRIBUNAL
SOUTHERN BENCH AT CHENNAI

Orlginal Application No.180 of 2021 &
LANos,98 &99 of 2021 (87)

(Through Vidio ¢ ‘onforonce)

IN THE MATTER OF
Tribunal on the basis of the petition fileld by
l\dr.N.S.Srini’vnan
Chennai & Others. o

...... Applicants

Versus
M/s.Khivraj Tech Park Pvt.Ltd & Others

R Respondents,

REPORT OF THE JOINT COMMITTEE
REVENUE DIVISIONAL OFFICER CHENGALPATTU

Indroductions :

4
'

Vide order dated 19-07-2021, in the matterof Original Application No,150 of 2021 &
1.A.Nos.98 &99 of 2021 (SZ) the Hon'ble NGT (SZ) has constituted a joint committee to inspect the
area in question and to submit factual as well as the action taken report including imposition of

environmental compensation.

The Joint committee (Revenue Divisional Officer, Chengalpattu, Block Development Officer,
Thiruporur, Divisional Engineer (TNPCB) M.M.Nagar, ) visited the site on 12-08-2021 and ascertained
the facts.

I
'
o

As mentioned in said order supra in para 14 . [ submit the following report details of land in

S.No.45/1 of Navalur village in Thiruporur taluk, Chengalpattu District as follows :-
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14 (1). The actual extent In survey Number 43/1 an extent of 3.40 Acres classifed as Kuttai as

per the A Register in 1911.

2.In survey Number 45/1 an extent of 3.40 Acres classified as Kuttai as per the

A Register in U.D.R entries.

3.In survey Number 45/1 an extent of 3.40 Acres classified as Kutta1 as per the
A Reglster in computer AReglster entries

4. No subdivisions were made in S.No45/1.

14(IT). Present status in Kuttai land (sketch enclosed with encroachment by 5 items.)

14(IH).‘. There is No illegal assignments have been made by Revenue authorities, in respect of the

above said Kuttai .

~14(1V) 1.by way'of North side construction of Houses an extent of 2050 sq.metrs.
2. by way of North side adjacent phﬁa land in S.No.45/2A, 2B an extent of 108 sq.mtrs in

S.No.45/ 1 laid by president Navalur based on Panchayat resolution.

3. by'way of North side Mayaha Pathai as extent of 0455.. sq.mtrs.

4. by way' of South side of the K.C. High: School link road and compound wall as extent
0803 sq.mitrs.

5. By means of vacant land 0180 sq.mtrs.

14 (V)Southern side construction of compound and wall road by olympia panache leading to K.C

international school. (extent. 803.Sq.mtrs. )

14 (VI) Though as per the above report , the Tashildar, Thiruporur, has issued necessary instructions

for the eviction of 5 items encroachment in S.No.45/1 Forms to be issued shortly.



14 (VII) Water samples collected by the TNPCB and the result are yet to be received. The status will

be filed once we get the result.There is no discharge of sewage or waste water into the Kuttai by nearby

residents, there is no industries in the area.

The detailed report supported on the above matter as sent by the Tabhsildar, Thiruporur, and

relavant records enclosed along with the report, are submitted before the Hon'ble National Tribunal

Southern Bench At Chennai, for favour of persual.

L) J'W

Block Developemeht!Officer DEE/ TNPCB
" Thiruporur Chengalpattu

&"’efﬁwwﬂ

Revenue Divisional Officer
Chengalpattu
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From To
Thiru.S.Rajan, B.Sc, The Revenue Divisional Officer,
Tahsildar | Chengalpattu.
Thiruporur ' - N
. Rc.1093/2021/B1/Dated: 2%-08-2021.
Madam,

SUB: Hon'ble National Green Tribunal- Sountern Branch at Chennai- Vide order dated 19-
07-2021, in the matterof Original Application No.150 of 2021 & 1.A.Nos.98 &99 of
'2021 (SZ) the Hon'ble NGT (SZ) has constituted a joint committee to inspect the area

in question and to submit factual as well as the action taken report including imposition

of environmental compensation. report sent- regaring.

REF Original Application No.150 of 2021 & 1.A.N0s.98 &99 of 2021 (SZ), (Through
Vidio Conference) IN THE MATTER OF Tnbunal on the basis of the petition fileld
by Mr.N.S.Srinivaan Chennai & Others. ... Applicants Versus
Ms. Khlvraj Tech Park Pvt.Ltd & Others  .......Respondents.

I submit, here'with the detailed report"'i!ﬁresp'ect of Kuttai poramboke land in S.No.45/1

7

‘ of Névalur viilage in Thiruporur taluk, Chengalp'attu Disstrict , pretaining to the above case,
as the REPORT OF THE JOINT COMMITTEE, REVENUE DIVISIONAL  OFFICER
CHENGALP-ATTU, so as enableto produced by the Revenue Divisional Officer, Chengalpattu,
befof_e the Hon'ble National Green Tribunal- Sountern Branch at Chennai.
14 (I). The actual extent In survey Number 45/1 an extent of 3.40 Acfes classifed as Kuttai as
perthe A Register in 1911.
2.In survey Number 45/1 an extent of 3.40 Acres classified as Kuttai as per the

_A Register in U.D.R entries.
-3.In survey Number 45/1 an extent of 3.40 Acres classified as Kuttai as per the

A Register in computer A Register enfries. .
4. No subdivisions were made in S.No45/1.

14(II). Present status in Kuttai land (sketch enclosed with encroachment by S items.)

14(III) There is No illegal assignments have been made by Revenue authorities, in respect of the
above said Kuttai . o




14(1v)

5. By means of vacant land 0180 sq.mtrs,

14 (V)Southern side construction or compound an wall road by olympia panache leading to K.C
international school. (extent. 803.Sq.mtrs. )

It is submitted  that the Block Developement Officer, Thiruporur, vide letter
No.70/2020/B1/Dt.1 7-08-2021, it is stated

In Navalur panchyat , overall Househq_ld 1s 2999, in that 2500 house holds w'ere using the
Road of North side bond, for the tcanspomit'ion of cqlle_ctif;g the garbagév and for going to the
electrical burial ground . Green Tribunal has filed a case National Green Tribunal (8Z) No.111/2017
ground . Green Tribunal has filed a case National Green Tribu_nal (8Z) No.111/2017 (8Z) in this

regard and as there is no alternative place to collect the garbage in Navallur Panchayat based on



=3 .
Revenue Department.

Documents. The Panchayat Administration has appointed a perimeter wall
around the dumping area in the burial area of village survey No.242,

The north side of road of the pond which was used by the public for the transporation for
collecting lhe garbage and going to the electrical burial ground .

14 Though as per the above report , the Tashildar, Thiruporur, has issued necessary instructions

for the eviction of 5 items encroachment in S.No.45/1 Forms to be issued shortly

14 (V If) Water samples collected by the TNPCB and the result are yet to be received. The status

will be filed once we get the result.There is no dlscharge of sewage or waste water into the Kuttai

by nearby residents, there is no industries in the area.

The detailed report supported on the above matter - as sent by the Tahsildar, Thiruporur,

and relavant records enclosed along ‘with the report, are submitted before the Hon'ble Natjonal
Tribunal Southem Bench At Chennal, for favour of persual
Encl As above ‘

Yours Sincerely -

Thiruporur



From,

Thiru.M.Venkataragavan
Block Development Officer (V.P).,
Thiruporur Panchayat Uniion,

Thiruporur.

Madam

Sub

Ref

To,

- The Revenue Divisional Officer,
Chengalpattu Division,
Chengalpattu.

Letter No. 70/2020/B1 Date :17.08.2021

National Green Tribunal (SZ)- No.150 of 2021 (s2) -
Chengalpattu District - Thiruporur Block - Navalur village -

Survey No.45/1, of Navalur Village - illegal construction of
road in the “Kuttai” (Pond) - Reg.

1) The National Green Tribunal South Zone, Chennai
Application No.111/2017(SZ) Order Dated on 09.09.2020.

2) The Revenue Divisional Officer, Chengalpattu Inspection
Date :12.08.2021 > 2

3) The Natio;n'é/"i;;,}/__Green Tribunal South Zone, Chennai
Application No.111/2017(SZ) Order Dated on 09.09.2020.
% %K %k Xk %k %k %k

Chengalpattu District, Thiruporur Block of Navallur Panchayat households

as given below.

. No of Hotels,
vegetable
S. Name of the No of No of
Total No of markets and
No. Panchay;t Population Households | Apartments Provisional
stores
1 3 4 5 6
1 | Navallur- 11980 2995 15 60
Grand Total 11983 2999 20 66

As per reference 1st

cited, Green Tribunal case No.150 of 2020(S2),

in Navallur Panchayat, Survey No.45/1, there is a pond. In the South side

pond, the illegal construction of the cement road, which was requested to
Removal by the Green Tribunal.

Chengalpattu, inspected on12.08.2021

As per the

reference 2nd cited, Revenue Divisional Officer,

in Navallur Panchayat, Survey

No.45/1, North side of the pond. Rural Development and Panchayat Raj
Department has constructed the Road for the public to go for the electrical

burial ground, and it is also be used to take away the garbage from the



panchayats. A used road for public has been found, while inspecting the
North side of the pond. The estimation amount for the electrical burial
ground was 90 lakhs, which was given by the Lions club association. The
Panchayat president pass the resolution for the road works for public in
Navallur Panchayat.

As per the reference 37 cited, In Navallur Panchayat, Overall
Household is 2999, in that 2500 households were using the Road of North
side pond, for the transportation of collecting the garbage and for going to
the electrical burial ground. Green Tribunal has filled a case National Green
Trlbunal (SZ) - No.111/2017(SZ) in this regard and as there is no
alternatlve place to collect the garbage in Navallur Panchayat based on
Revenue Department Documents, The Panchayat Administration has
appointed a perimeter wall around the dumping area in the burial area of
village survey No.242.

The North side road of the pond which was used by the public for the

transportation for collecting the garbage and going to the electrical burial

ground.
Block DevelMKMer (V.P)

Thiruporur Panchayat Union.
Thiruporur.

o
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